IN THE HIGH COURT OF ORISSA,CUTTACK

CC Applications Notified for compliance of court fees/removal

of defects.

Date

06.12.2024

|

Applicant

|

Court Fee

Specification

INOT READY CASES

JYOTIRANJA 2024-
*
1 [51500/2024|13.06.2024 [WP(C)/5897/2004 | " con o 4.00,3%4 1906
REGIONAL
MANAGER, N 2024-
2 |60045/2024(18.07.2024 |WA/2254/2023 SBI, 4.00,3%4 106
KEONJHAR
386.00,3*386. (pa
3 [89850/2024(28.10.2024 |COPET/25/2007 K DAS ge no.6 is 2024~
missing in the 12-06
file)
2024-
4 193179/2024(11.11.2024 |SA/46/1987 B BEHERA [2.00,3%*2 106
H K 2024-
*
5 193234/2024(11.11.2024 |RSA/453/2016 MATLICK 2.00,3%2 To06
2024-
6 [95584/2024(19.11.2024 |TRP(C)/234/2023 |B.BEHERA |4.00,3%*4 Tomoe
2024-
7 |97484/2024 26.11.2024 |CRLMC/4496/2023 |S C BISWAL [2.00,3*2 106
P K 2024-
*
8 [97863/2024|27.11.2024 |WP(C)/22497/2014 | oo (2.00,3%2 106
* —
9 [97895/2024 [27.11.2024 |0JC/11176/1996 |p K gEna | -1-00,3711 2024
document in dms [12-06
21.00,3*21 2024-
10 [97910/2024 |27.11.2024 |OCRMC/383/1996 |P K JENA |- oot “To oo (1500
4.00,3*4 2024-
11 [97956/2024 27.11.2024 |WP(C)/28393/2013 B BEHERA |~ ~/- = . 7.7
12 198344/2024 28.11.2024 [WP(C)/936/2021 |J P KAR 15.00,3*15 igfgg
2.00,3*2 2024-
13 |98346/2024|28.11.2024 WP(C)/7008/2014 |P K JENA 07" ‘- © . . 7070
2024-
14 [98358/2024(28.11.2024 |[WP(C)/8290/2024 |M NAIK 5.00,3*%5 106
11.00,3*11 2024-
15 [98826/2024|29.11.2024 WP(C)/13027/2019 |P K JENA | "= ‘- 7T o 17070
|16 [98879/2024|29.11.2024 |[WPC (OAC)/2204/20 [P K JENA [27.00,3%27 2024-




| 13 DOCUMENT IN DMS |12-06
17 [99111/2024(30.11.2024 |[MA/67/2000 S S BISWAL|12.003*12 igfgg
2024-
18 [99116/2024(30.11.2024 |[WP(C)/352/2024 |M M PANDA |16.00,3%16 e
2024-
19 [99530/2024(02.12.2024 |FA/147/1994 A SAHOO  |35.00,3*35 06
2024-
20 |99539/202402.12.2024 |CRLMC/4642/2023 |G DAS 5.00,3%5 o 0s
s K 2024-

*
21 [99541/2024(02.12.2024 [WP(C)/12775/2013 [p oo 6.00,3%6 o oe
2024-
22 199549/202402.12.2024 |WP(C)/25594/2021 |A MOHANTY |36.00,3%36 o oe
2024-
23 99558/202402.12.2024 |SA/98/1977 H K BHOL |15.00,3*%15 o oe
24 (99563/2024 02.12.2024 |g 0 (OB /993/200 I ¢ wrsupa|s.00,3+3 e
L N 2024-

*
25 |99583/2024 02.12.2024 |WP(C)/4788/2024 |2 oo . 5.00,3%5 o 0e
M K 2024-

*
26 199584/202402.12.2024 |RSA/256/2016 vomanTy  |3-00,3%3 006
2024-
27 |99586/202402.12.2024 |[WP(C)/31018/2011 |P MISHRA |77.00,3%77 o oe
2024-
28 199921/2024 02.12.2024 |WP(C)/9288/2024 |RANJAN DAS |4.00,3*4 0
29 100052/202 03.12.2024 |CRLMC/4642/2023 |G C DAS  |5.00,3%5 igfgg
100065/202 WEC (OAC) /2052/20 . 2024-
30 |, 03.12.2024 | . B SAMAL  |4.00,3%4 o oe
31 200066/202 03.12.2024 [WP(C)/20645/2017 |S C MEKAP |3.00,3%*3 igfé;
32 200073/202 03.12.2024 |FA/110/1994 P K SWAIN |5.00,3*5 igfé;
33 200127/202 03.12.2024 |CRLREV/136/2022 |A K BEHERA |4.00,3*4 fgfég
100133/202 s c . 2024-
34, 03.12.2024 WP (C)/1651/2006 |~ 0 |5.00,3%5 o6
35 100142/202 03.12.2024 |CRLMC/4642/2023 |G C DAS  |5.00,3%5 fgfgg
36 100608/202 04.12.2024 [WP(C)/19216/2021 |[K K NATH |4.00,3*4 igfg;
37 100614/202 04.12.2024 [WP(C)/36174/2022 |[P K PAL  |9.00,3%9 ig%g;
100620/202 2.00,3%2 2024-
38 |, 04.12.2024 [WP(C)/15526/2010 |aK ROUT  [\° /= = . = |70° o
39 200625/202 04.12.2024 WP(C)/24686/2024 B SAHOO  6.00,3%6 fgfé;




40 100681/202 04.12.2024 |CRLREV/276/2011 |J P KAR 2.00,3*%2 ig%ég
41 200715/202 04.12.2024 WP(C)/9321/2023 |A DAS 8.00,3*8 igfg;
document
ap |FOT180/202 145 15 5004 l03c/2703/2001 B BARIK  |ovatlable in 2024~
4 dms, court fee 12-06
to be paid
101456/202 document 2024-
43 4 06.12.2024 |WP(C)/24199/2019 |D SAMAL available in dms |12-06
document
101462/202 available in 2024-
44 4 06.12.2024 WP(C)/9014/2010 |J SAHOO dms, court fee 19-06
to be paid
document
101464/202 available in 2024-
45 4 06.12.2024 |[WP(C)/9015/2010 |J SAHOO dms, court fee 12-06
to be paid
document
101465/202 available in 2024-
46 4 06.12.2024 \WP(C)/8982/2010 |J SAHOO dms, court fee 19-06
to be paid
document
101466/202 available in 2024-
47 4 06.12.2024 |WP(C)/8981/2010 |J SAHOO dms, court fee 12-06
to be paid
document
101467/202 available in 2024-
48 4 06.12.2024 [WP(C)/9977/2010 |J SAHOO dms, court fee 12-06
to be paid
document
101469/202 available in 2024-
49 4 06.12.2024 WP(C)/9017/2010 |J SAHOO dms, court fee 12-06
to be paid
document
101470/202 available in 2024-
50 4 06.12.2024 WP(C)/9016/2010 |J SAHOO dms, court fee 12-06
to be paid
document
101471/202 available in 2024-
51 4 06.12.2024 WP(C)/8983/2010 |J SAHOO dms, court fee 12-06
to be paid
document
101475/202 available in 2024-
52 4 06.12.2024 |[WP(C)/18401/2009 |S MOHARANA.de’ court fee 19-06
to be paid
53 101495/202 06.12.2024 WP(C)/18633/2022 |[A MALLICK |[15.00,3*15 ig%gg
101497/202 document 2024-
54 4 06.12.2024 |0JC/5715/1999 A K ROUT available in dms 112-06




READY CASES

101447/202 3.00,3*3 2024-
55 |, 06.12.2024 |BLAPL/3551/2024 |A K DAS download copy 12-06
56 201500/202 06.12.2024 |[WPC(OA)/444/2004 |L MOHANTY |3.00,3*3 dms igfgg
5.00,3*5 SENT TO
57 101555/202 06.12.2024 [WP(C)/19635/2021 |J BEHERA |XEROX BY PRABHAT igfg6
BHAI X/S
6.00,3*6 SENT TO
58 1012987202106 15 2024 |wp () /19594/2021 PAMEER - IXEROX BY PRABODH |0’e
DASH, X/S
101573/202 21.00,3*21 2024-
59 |, 06.12.2024 |WP(C)/29441/2024 | PANDA |0y 0 2 50 Tomoe
101578/202 4.00,3%4 2024-
60 |, 06.12.2024 [P (C)/27761/2024 | B DAS | 2010 0 Tomoe

NIC




